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To,

The Registrar,
Hon'ble National Green Tribunal,

Copernicus Marg,
New Delhi.
E-mail-judicial-ngt@gov.in
Sub:- Submission of compliance status report in pursuant to order dated 12.03.2024
passed by Hon'ble NGT in the matter of Original Application No. 521/2022
Sampurna Nand V/s. State of U.P.

Sir,

In Compliance of Hon'ble NGT order dated 12.03.2024 in the matter of O.A. No.
521/2022 Sampurna Nand V/s. State of U.P., the compliance status report is being filed
herewith.

It is requested that the aforesaid information may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above.
Yours faithfully,

G

(UK Gupta)
Regional Officer
Sonbhadra.

Endt. No. & date as above.
Copy to:-
1. District Magistrate, Mirzapur for kind information please.
9. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information

and necessary action please.
4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber,

Supreme Court of India, New Delhi-110001.

Regional Officer
Sonbhadra.
Fraferd : HHT WA 162, SR Aeret (e AU ) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
RIGEHT, HTHE—231216 Robertsganj, Sonbhadra-231216

g-Ad : rosonbhadra@uppcb.in E-mail: rosonbhadra@uppcb.in
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Complaince Status Report in pursuant to order dated 12.03.2024

passed by Hon'ble NGT in the matter of OA No. 521/2022 Sampurna
Nand vs. State of U.P.& Ors.

1. That it is submitted that UPPCB has issued Show Cause Notices to all 26 Stone
Crushers and 40 Mining Leases under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 (as amended) for closing down the operation of
unit and imposition of Environmental Compensation for violation period vide
Letters dated-12.01.2024.

2. That it is submitted that representations were received from stone crusher units
against show cause notices dated 12.01.2024 issued by UPPCB. As per
observations, it was found during visit that 05 Stone Crushers out of 26 Stone

Crushers were complying with conditions imposed in CTO. The details are as

follows:-
Complying Status
S.N. Name and address of the Stone Crusher Units CTO Valid upto
Status
dated
1. M/S MAA GAYATRI STONE WORKS, VILLAGE-
SONPUR, AHRAURA, CHUNAR, DISTRICT- 31.07.2026 complying
MIRZAPUR.
M/S P.N.C. INFRATECH LTD, VILL.-SONPUR, 31.07.2026 complying
8 CHUNAR, DISTRICT-MIRZAPUR.
M/s RK. CONSTRUCTION COMPANY.VILL.-
3. SONPUR, PARGANA-BHAGWAT, TEHSIL- 31.07.2027 complying
CHUNAR, DISTRICT-MIRZAPUR.

(-
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M/s ASHIRWAD STONE (EX. NAME M/S
4. ASHIRWAD STONE WORKS), VILLAGE-BHAGAUTI 31.07.2025 complying
DEI, PATIHATTA, CHUNAR, MIRZAPUR

M/s JAY MAA DURGAE MIXTUR PLANT,
5. BHAGAUTI DEI, PATIHATTA, CHUNAR, MIRZAPUR 31.07.2025 complying

However, the environmental compensation was imposed on above stone
crushers for past violation.

That it is submitted that as per the available records and facts observed during
visit on 08.02.2024 and 09.02.2024 and recommendation sent by RO, UPPCB,
Sonbhadra, U.P. Pollution Control Board has issued closure orders to 21 stone
crushers and 40 mining leases vide letters dated 19.02.2024 after giving due
opportunity as per law.

That it is submitted that As per the available records and facts observed during
visit on 08.02.2024 and 09.02.2024 and recommendation sent by RO, UPPCB,
Sonbhadra, environmental compensationon on 25 stone crushers and 39
mining leases have been imposed vide letters dated 19.02.2024 after giving due
opportunity as per law.

In order to ensure the compliance of closure orders of 21 stone crushers issued
by UPPCB vide letter dated 19.02.2024, District Magistrate, Mirzapur had
constituted the joint committee vide ref. No. G0227/0.A. No. 521/2022/2023

dated 04.03.2023. The Joint committee visited the site and sealed all the 21

stone crusher units. w_
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6. District Magistrate, Mirzapur has directed Mining Officer, Mirzapur vide
reference no. G0228/0OA-521/2022/ 2023 dated 04.03.2024 for ensuring the
compliance of closure orders issued to 40 mining leases by UPPCB vide letter
dated 19.02.2024.

7. The UPPCB vide letter dated 07.03.2024 has filed above status report in Hon'ble
NGT as additional action taken report.

8. After reviewing the action taken report submitted by UPPCB, Hon'ble NGT in
the matter of Original Application No. 521/2022 Sampurna Nand Vs. State of

U.P.&Ors, vide its Order dated 12.03.2024 instructed as following:-

......... "20. All the Project Proponents of Stone Crushers are directed to file their compliance
reports in response to the reports of the Joint Committee, UPPCB and District Magistrate,
Mirzapur with details of action taken/contemplated for the compliance of consent
conditions as applicable to them within one month by email at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
PDF and sent copy thereof to the Regional Officer, UPPCB who shall verify the compliance
and file verification report before this Tribunal. UPPCB shall take appropriate remedial
action regarding closure/revocation of closure on the basis of such verification of non-
compliance/compliance by the concerned Project Proponents.

21. All the Project Proponents of mining leases are directed to file their compliance reports
in response to the reports of the Joint Committee, UPPCB and District Magistrate, Mirzapur
with details of action taken/contemplated for the compliance of consent conditions as
applicable to them within one month by email at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of Image PDF and sent copy
thereof to the Member Secretary, UPPCB.In view of complexity of the issues involved
regarding compliance of environmental clearance/consent conditions imposed on the lease
holders, we consider it appropriate to constitute a committee comprising of Member
Secretary,UPPCB as Chairperson, representative of SEIAA, Lucknow and representative of
Principal Secretary, Irrigation and Water Resources Department, Government of Uttar
Pradesh as Members for examining/assessment/ verification of the compliance reports

filed by the Project Proponents of the mining leases regarding compliance with the
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environmental clearance and consent conditions imposed by SEIAA and UPPCB. The

Director Mining and Geology,

Uttar Pradesh shall take remedial action for

cancellation/modification of the leases which are found close to Jargo Dam and UPPCB

shall take action regarding ordering of closure/revocation of closure in view of non-

compliance/compliance with the EC and consent conditions. The SEIAA will be the nodal

agency for coordination and compliance in this regard.

22. List for further consideration on 25.04.2024.......... "

9. That in compliance of Hon'ble NGT directions, 05 stone crushers out of 21 stone

crushers submitted their representation as response in UPPCB. The details are

as follows:-
Presentation Status
S.N. Name and address of the Stone Crusher Units Presentation
Receiving date
date
1. M/S BASANT KUMAR (FORMERLY KNOWN AS
M/SRAJ ASSOCIATE CRUSHER PLANT,
04.04.2024 08.04.2024
VILLAGE-SONPUR, PARGANA-BHAGWAT,
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR.
M/S P.B.R. INFRATECH PRIVATE LTD., UNIT-04, 04.04.2024 08.04.2024
2.
VILL.-SONPUR, TEH.-CHUNAR, MIRZAPUR.
M/s SATYA NARAIN SINGH CONSTRCUTION
PRIVATE LIMITED (FORMELY P.B.R. INFRATECH
3. 04.04.2024 08.04.2024
PRIVATE LTD., (STONE CRUSHER UNIT-03)),
VILL.-SONPUR, TEH.-CHUNAR, MIRZAPUR.
M/s SHRI BAJARANG STONE, VILLAGE-
4, BHAGAUTI DEl, PATIHATTA, CHUNAR, 08.04.2024
04.04.2024
MIRZAPUR
M/s NEW ASHATBHUJA STONE BHAGAUTI
5. DEI, PATIHATTA, CHUNAR, MIRZAPUR 10.04.2024 10.04.2024

Besides above 05 stone crushers, another 01 stone crusher namely M/s Maa

Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat, Tehsil-

(G-
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10.

1.

Chunar, District-Mirzapur had submitted their representation dated 30.01.2024,

which was received on dated 12.02.2024 with respect to show cause notice

dated 12.01.2024.

That in compliance of Hon'ble NGT directions, Regional Officer, UPPCB,

Sonebhadra had conducted the field visits of above 05 stone crushers on dated

15.04.2024 to verify the compliance status.

That it is submitted that as per the available records and facts observed during

visit, 05 out of 21 Stone crushers were complying with the conditions imposed in

previous ‘Consent to Operate’ (CTO). The Details are as follows:-

Complying Status
S.N. Name and address of the Stone Crusher Units Previous CTO
Status as on
issued on date,
15.04.2024
(Presenty revoked)
1. M/S BASANT KUMAR (FORMERLY KNOWN
AS M/S RAJ ASSOCIATE CRUSHER PLANT,
VILLAGE-SONPUR,  PARGANA-BHAGWAT, 27.07.2022 Complying
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR.
2. M/S P.B.R. INFRATECH PRIVATE LTD., UNIT- 26.05.2022 Complying
04, VILLAGE-SONPUR, TEHSIL.-CHUNAR,
MIRZAPUR.
M/s SATYA NARAIN SINGH CONSTRCUTION
PRIVATE LIMITED (FORMELY P.B.R.
3 INFRATECH PRIVATE LTD., (STONE CRUSHER 28.05.2022 Complying
UNIT-03)), VILL.-SONPUR, TEH.-CHUNAR,
MIRZAPUR.

Page 5 of 8
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M/s SHRI BAJARANG STONE, VILLAGE-
4. BHAGAUTI  DEl, PATIHATTA, CHUNAR, 14.07.2022 Complying
MIRZAPUR

M/s NEW ASHATBHUJA STONE BHAGAUTI
5. 02.08.2021 Complying
DEI, PATIHATTA, CHUNAR, MIRZAPUR

12. That the Regional Officer, UPPCB, Sonbhadra have sent inspection report of
above 05 stone crushers to Head Quarter, Lucknow vide letters dated
15.04.2024 with recommendation for revocation of the closure order dated-
19.02.2024, which is under consideration.

13. M/s Maa Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat,
Tehsil-Chunar, District-Mirzapur was issued closure order dated 19.02.2024 due
to non compliance of CTO conditions, which is still effective and this stone
crusher unit has not submitted any representation to revoke the closure order.

14. That it is submitted that Environmental Comepnsation was imposed against 25
stone crushing units. The amount of environmental compensation has been

deposited by 04 stone crushers out of 25 stone crushers. The details are as

follows:-
Status of Imposed Environmental
. Compensation
S.N. Name and address of the Stone Crusher Units
Amount in Rs. Status
1. M/S MAA GAYATRI STONE WORKS, VILLAGE-
SONPUR, AHRAURA, CHUNAR, DISTRICT- 7,06,250/- Deposited
MIRZAPUR.

(G-

Page 6 of 8




6500

M/S P.N.C. INFRATECH LTD, VILL.-SONPUR, 7,06,250/- Deposited
CHUNAR, DISTRICT-MIRZAPUR.
M/s R.K. CONSTRUCTION COMPANY.VILL.-
SONPUR,  PARGANA-BHAGWAT,  TEHSIL- 3,00,000/- Deposited
CHUNAR, DISTRICT-MIRZAPUR.
M/s JAY MAA DURGAE MIXTUR PLANT,
BHAGAUTI  DEI,  PATIHATTA, CHUNAR, 7,06,250/- Deposited
MIRZAPUR

The documets regarding intimation about to deposit the amount of

Environmental Compensation attached (Annexure-1).

Summary of this matter:

Page 7 of 8

of the minutes is enclosed herewith and marked as Annexure No.-2.

measures and are complying with conditions imposed in valid CTO.

(G-

15. That it is submitted that the joint committee constituted by Hon'ble NGT
comprising of representative of SEIAA, representative of Irrigation Department
and Member Secretary, UPPCB has held a meeting on 19.04.2024 for the matters
pertaining to minining projects. In compliance of Hon'ble NGT order dated
12.03.2024, only one representation was received from mining project till the
date of meeting. During meeting, it has been decided that representations of
mining projects will be considered on case to case basis and physical verification
of compliance of Environmental Clearance and CTO conditions will be done by

the committee. Field visit of the committee is proposed on 3-4 May 2024. Copy

Presently, 05 out of 26 Stone Crushers have upgraded Pollution Control
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2. The closure orders had been issued against 21 out of 26 Stone Crusher by
UPPCB under the section 31-A of Air (Prevention and Control of Pollution) Act,
1981 (as amended) vide letter dated 19.02.2024.

3. Only 05 out of 21 stone crushers have submitted their representation as
response in compliance of Hon'ble NGT directions vide order dated
12.03.2024. After verification, the Regional Officer, UPPCB, Sonbhadra have
sent inspection report of said stone crushers to Head Quarter, Lucknow vide
letter dated 15.04.2024 with recommendation for revocation of the closure
order dated-19.02.2024, which is under consideration.

4. The amount of environmental compensation has been deposited by 04 stone
crushers out of 25 stone crushers.

5. M/s Maa Shitla Stone (Stone Crusher Unit), Village-Sonpur, Pargana-Bhagwat,
Tehsil-Chunar, District-Mirzapur was issued closure order dated 19.02.2024 due
to non compliance of CTO conditions, which is still effective and this stone
crusher unit has not submitted any representation to revoke the closure order.

6. The joint committee has been decided during meeting that representations of
mining projects will be considered on case-to-case basis and physical
verification of compliance of Environmental Clearance and CTO conditions will
be do by the committee. Field visit of the committee is proposed on 3-4 May
2024.

The above compliance status report is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.

Dated: 22.04.2024 %"r

9210
(U.K. Gupta)

Regional Officer
U.P. Pollution Control Board,
Sonbhadra
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M/s R.K. Construction Company

y- Gau Ghat, Mirzapur (U.P.) 231001

Stone Crusher, Building Materials & General Government Order Supplier
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Transaction Details X

Transaction date 15/03/2024
Type Debit
Amount < 300000.00

Description NEFTPUNB2407/50
25740/UTTAR PRA
DESH PRAD
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Corporate Office : PNC Tower, Tel. : 91-562-4054400 (30 Lines) Fax : 91-562-4070011 Email ; ho@pncinfratech.com
3/22-D, Civil Lines, Bypass Road, 91-562-4070000 (30 Lines)
| NH-2, Agra-282002
Regd. Office : NBCC Plaza, Tower I, Tel. : 91-11-29574800 (10 Lines) Fax : +91-11-29563844  Email : delhiofﬂcg@pnm'nfralech.com
4th Floor, Pushp Vihar, Sector-V, Saket 91-11-29566511, 64724122 Web. : www.pncinfratech.com .
CIN :145201DL1999PLC195937

New Delhi-110017 (India)
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